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MINISTRY OF FINANCE
(Department of Economic Affairs)
(FINANCIAL MARKETS DIVISION)
NOTIFICATION
New Delhi, the 9th September, 2025

S.0. 4093(E).— In exercise of the powers conferred by clause (b) of sub-section (1) section 5 of International
Financial Services Centres Authority Act, 2019 (50 of 2019), the Central Government hereby makes the following
further amendment in the notification of the Government of India, Ministry of Finance, Department of Economic
Affairs, vide number S.0. 2527(E) dated the 30th July, 2020, namely: -

In the said notification, against serial number 2, for the existing entry, the following shall be substituted,
namely: -

“Shri Manoj Kumar,
Executive Director,
Securities and Exchange Board of India ... Member”

[F. No. 4/1/2020-RE]
SOLOMON AROKIARAJ, Addl. Secy.

Footnote: The principal notification was published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) vide S.0. 2527(E) dated the 30th July, 2020 and subsequently amended vide notification
number S.O. 57(E) dated 6th January, 2021, S.O. 2099(E) dated 1st June, 2021, S.O. 2912(E)
dated 27" June 2022 and S.0. 3150 (E) dated 13" July, 2023.
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